FORM G

INVITATION FOR EXPRESSION OF INTEREST

FOR

M/S A.P.J. LABORATORIES LIMITED OPERATING IN MANUFACTURING OF

PHARMACEUTICALS, MEDICINAL CHEMICALS AND BOTANICAL PRODUCTS AT

VILLAGE AMBWALA, NWADA ROAD TEHSIL PAONTA SAHIB, DISTT SIRMAUR,
HIMACHALPRADESH, INDIA, 173025

(Under regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & CIN/ | M/s A.P.J. Laboratories Limited
LLP No. CIN: U24230HP2005PLC028646 PAN:
AAFCA8288E
2. Address of the registered office Village Ambwala, Nwada Road Tehsil
Paonta Sahib, Distt Sirmaur, Himachal
Pradesh, India, 173025
3. URL of website https://apjlaboratories.ibc2016.net/
4. Details of place where majority of fixed assets are | No Fixed Assets are available, except one
located disputed and contiguous piece of land at
Village Ambwala, Nwada Road Tehsil
Paonta Sahib, Distt Sirmaur, Himachal
Pradesh, India, 173025
5. Installed capacity of main products/ services NA
6. Quantity and value of main products/ services sold in last | NA
financial year
7. Number of employees/ workmen Nil
8. Further details including last available financial | URL of the webpage created by IRP/RP:
statements (with schedules) of two years, lists of | -https:/apjlaboratories.ibc2016.net/
creditors are available at URL: Further details can be sought by sending
a request to Resolution Professional at:
cirp.apjlaboratories@gmail.com
9. Eligibility for resolution applicants under section | URL of the webpage created by IRP/RP:
25(2)(h) of the Code is available at URL: -https://apjlaboratories.ibc2016.net/
Further details can be sought by sending
a request to Resolution Professional at:
cirp.apjlaboratories@gmail.com
10. Last date for receipt of expression of interest 11-10-2026
11. Date of issue of provisional list of prospective resolution | 21-10-2026
applicants
12. Last date for submission of objections to provisional list | 26-10-2026
13. Date of issue of final list of prospective resolution | 05-11-2026

applicants



https://apjlaboratories.ibc2016.net/
https://apjlaboratories.ibc2016.net/
mailto:cirp.apjlaboratories@gmail.com

14.

Date of issue of information memorandum, evaluation | 10-11-2026
matrix and request for resolution plans to prospective
resolution applicants

15. Last date for submission of resolution plans 10-12-2026

16. Process email id to submit Expression of Interest URL of the webpage created by IRP/RP:
cirp.apjlaboratories@gmail.com

17. Details of the corporate debtor’s registration status as | The Corporate Debtor is not registered as

(MSME) under the MSME Act

***Note: Persons disqualified under Section 29A of the code are ineligible to submit Expression of
Interest. For detailed clause of Section 29A, you may access the same at www.ibbi.gov.in .

Sd/-

Ms. Pooja Damir Miglani

Resolution Professional

For, APJ Laboratories Limited

Registration No.: IBBI/IPA-002/1P-N001189/2021-22/13994

Registered Address with IBBI: 83, New Sant Fateh Singh Nagar, Dugri Road,
Opp king spade resort, Ludhiana, Punjab ,141013

Email registered with IBBI: ipcspdm@gmail.com

Email for correspondence: cirp.apjlaboratories@gmail.com

Contact No.: +91 7888496109, +91 77194 02001

Address: SCO-818, 1st Floor, NAC, Manimajra, Chandigarh — 160101

Date: 26.09.2026
Place: Chandigarh

MSME. a Micro, Small or Medium Enterprise
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FINANCIAL EXPRESS

HINDUJA HOUSING FINANCE LIMITED
Registered affice at 27-A, Developed Indusirial Extate, Gaindy, Chenmsi - BO0 032,
Tamil Hadu. E-mail : camgdianceshimdujabousinglinance.com. Branch Office:
Oitice Mo 210211, Second Floor, Dashmesh Plaza, Sector-20B, NIT, Faridabed, Haryana-121001
CLM - Muboul Sharma - B2854 15168, CLM - Himansha Singh - 99584 43500;
ELM - Mr. Dinesh Jothi - 90704 748949; ALM - Mr Parmod Chand - #9903 38759 ;
ACH - Anirudh Singh - 98212271906, ZRM - Mr. Pawan Yadav - 9711852427

DEMAND HNOTICE Under 3Section 13[2] Of The Securitization And
Reconstruction Of Financial Assets And Enforcement Of Security Inlerest Acl,
2002. The undersignad being the authorised officer of HINDUJA HOUSING

POSSESSION NOTICE

Wrenaas, IFL-HFL, under Big privisions of the Securlisation ant Recorsiuciom of Financal Assels and Enforcernent of Securily
Insznast Act, 2002 (54 of 20020 "said Acl®) and in exancise of powers confemed under Saction 13 (12) of the saic Act read with Rule 3
of the Security Infarast (Enfortement) Rides 2002 ("s3id Rules”) sswad & demand nalica callng upon the bormawar!ca-barmower,
guarantoes, morgagoes 1o M pdy the amound, Gelalls of wiich ang manfonad in B bk Delo

Arel whereas subseguenty, IFL-HFL has vide Assignment Agreement dated 30-11-2025 aswgned all & nghis, fitke, inbanast and
benefils in respect of tha debls due and payable by e bomowerguaranion sl imarigagans) ansing cutof the Taciiies advanced by
IFL-HFL, Bank o borower! quasanionz) alangwilk ha undarying immovable Propedy 1o Asset Reconsirection Company (India)
Limited scling in 1% capacity a3 Trustes Arcil Trusl 2028015 [“Arcil] for the beneft of the: hodders of Sacunty Recepls
Therefore, in view of e said assignment, Arcil now slends subshhdsd in e plece of IFL-HFL &nd Arcl shall be entitled o
mslliteicantnue all and-any procesdings agared Iha bamowar! guaranfonsimorlgagon s) and (o anhoncs the nghls and beralils

REL BANK LTD.

E;.) RBLEANK Administrative Office: 15t Lane, Shahpuri, Kolhapur-416001
apac g bank  Branch Office: Unit 14-15, DLF Capital Point, Baba Kharak Simgh Mang, Mew Delhi -110001.

PUBLICATION OF NOTICE UNDER SECTION 13(2) OF THE SARFAESI ACT, 2002

Nodice is hareby given that fhe under mentioned bomower(s3) quaranton(s)imorigagon(s) who have defaulted in the repayment of
principal and interest of the CreditLoan facilities obiained by them from the Bank and whose loan accounts have been classified as
Non-Performing Assets (MPA). The nolices were issued to them umder Seclion 13(2) of the Secuniization and Re-construction of
Fingncial Assets and Enforcement of Security InterestAct 2002 [SARFAES] Acthon thesr [ast known addresses

HIFICILL R
IHHLNS IR AN

1h RS - Loan Details of Properties Date of Notice urder the financial documents including the enforcement of guarantee and secirly interest awecuted and credted by Ihe
FIHA_"EE I-!HWED under the Act and in exarcise of 1“_'3 POWErS CIIIII'lfBrr'EI'J under al. E‘I'n;“ s A:E‘Ht ﬁ:thjﬁn”nw“t Account Address of Secured T R bomowariguarantons)imangagors) for the fnancial faciities avaled by them.
Section 13(2) of the Act, read with the Rule 3, issued Demand Notice(s) under Mo, S TR R AT NG 0 No. Assats to be Enforced Amount Due in Rs. Tha barrowar/guarantor(s)imarigaposts) having fziled 1o repay the said amounis, nofice is hereby given lo tha
aection 13(2) of the Act, calling upon the following borrowar(s) to rapay the beerowerguarantors)imorigagan|s) in paricliar and he public in genenaf that the undersigred bang the Autorized O cer of Arcil
2 b i : All that Piece and parcel of -09- : i X o diagloiie b b : L
amount mentioned In the respective notice(s) within 60 days from the date of 1.| Mr Eahummi Sfo Babu Goel, ) at.,- hEFFIPI'l 2l P'ar"’?_rl__'-' _ 23092026 has tahen passessian af the undertying immaovable Propery described herein below in exercis of powers confermed on himfher
receit ot the ‘said. ndtice The: tndersigned reasonably. belicves: that ths #5812, Jain Ahata, Kalka, Panchkula, Harayana- properyl shop beanng 250 34 FLL | Rs, 11,87,207.60/- (Rupees under Sub-Section (4) of Secfion 13 af fe said Act read with Rl 8 of the sad Rules an "AS 15 WHERE IS & WHATEVER THERE IS
b e e o B g e £ 133302 beaning Khala Mo. 130 156, | Eleven lakhs Eighty Seven BAZIS o lhe date mensoned befos
borrower{s) are avolding the servica of the demand notice{s), therefore the ) 3 s 7 :
; : Also At: Mr. Rahul Goel, Propnetor- Goel| ggaggp |Mhasra No. B2zd3d000, being | Thousand Two Hundred Name of the Description of secured assel Total Ouistanding | Date of | Date of
service of the demand notice 1s being affected by aflixation and publication as per ; :
‘”1? Fl_”]EE Thfl antpntgﬂi thp.df.lr;’,and nn"iEEl r-q:l e r.:{l‘r 'H'\-t'.'q:[ 'r'lerpil" h'l'u i Har.lllar"la Ell:lrﬂ l'.'l"..-'l-'gE KI'IE‘:'H“'HH“_ I{alka 35-351]3 11'6'1'5'.1‘ SI"'.EIE of cpen Iﬂn':-i sﬂ\'an and pa.;g 5':“' BDTM‘ET[EH ﬂmmn\lﬂhlt W!‘“HJ EUBH ':IH‘ ﬂl-llFL‘EﬁiI Dl!m.and Possa
: S oot it Lttt i Panchkuta, Haryana 133302 bearing 0-0-11 Biswasi 18. 6-3,| Only) together with interest Co-Boerowen(s) {7 That Piece And Parcel OF House no. 89001 ang Kasra o Rs. 269143344 | Mofice | ssion
LAM / Borrower(s) /Go-Bomoweris) / Guarantor(s)  Address |Ij Elallllaﬁﬁ I-:nh;_a Hadbast MNo. 140, Mouza Masjra at contraciual rate, {4l _!i':iﬂﬁamga};;" I:‘:_;Hl Vila L‘ang Tewsil :II‘-J1Et$II'fI L'.IJT‘IEII"{!1€':I.3I-EI|EE fi iHr:l_lJiLmﬁé;r_;En:? 5=.la'n;i;:||'." 05-01 | 2300
DL/BOP/BORP/ADO0D0DA7T. 1. Mr. Naveen Sehrawal S/o Ashok BECREEILTE 2. | Mrs. Madhu Bala, # 512, Jain Ahata, Main Market \ahtaab, Tehsd Kai (e R : s manlh | Gurpal Nagar, Sireet no. 15 Ludniana 141003, Area | Minety Ona Thous 2026 | 2028
Behrawal 2. Mr. Bala Devi Wia Ashok Sehrawal. Howse No-60, Hear {IE-EIE_I:IEI}EE & Kalka, Panchikula. Haryana-133302 r""a" taab, le 5. k alka, Disinct|  complete payment) and \Iacdﬂkp-r;;ﬂllh"?jmﬂ% Admeasuring (IN S0. FT) Property Type: Land_Area Frour Hurdred T‘-"u;h-
Chaupal Sukhrall, Farrukinagar, Gurugram, Haryana 122001| Npo Bl “'3;‘},;55'55 iy siding rancniuia, Hatayana incidental axpenses thereon. ':'"['tHE S | Super Buit Up_Aren Propry Area:810.00, 1620.00 Fn*ﬁla: and E-'i'.;r."'-_F”"r
1|Date: 1 Aug 26| Description Of Property: A Properly/house/plot Rakha S-S The above borrowers and lor their guaranter(simorgager(s) (whenever applicabile) are hereby called upon to make payment of Pareen Srah. | ALThLF Pael OF PR e 5
150 Sg, Yids., Coverad Area 300 Sq. Foel., Waka Siwana Moja Sukhrali, Inside Abadi Lal Dora, : _ R i : oo : Mr Pardeep sngh, | Al That Flece And Parcel OF Plotne. 286min-Z57min comprised | Rs. 1180801.00 | OG-0 | 23-08
Tehgil & District Gurugram Haryana. Boundaries:- East: Rasta Aam, West: House 0f Oihers, outstanding amount within 60 days from the date of publication of this nobce. Tailing which further steps will be taken alter expiry of said Mrz. Nrmia E:w of Knala no. 5541653 Khesra ro. 370 Village Lohera Teteiland | (Rupees Eleven M26 | 2025
Norlh: House OF Balraj, Soulh: House O Dharambir 60 days under sub-section (4) of Section 13 of SARFAESIAG [1':‘15; 5;;“]- E-isl.nl.'l -_I.Jﬁl'sag.a 1-1I:E-1’hre~a J!r_-ﬂnﬁsugjra;.g;j&l FL L?lrruﬁl:llr:".lng’rl:l&iqrzr_
OL/BDP/BOAP/AODDOO0SEE. 1. Me Javed 5'o Phool Beg 2. Me. Azad 5/0 H['EII-'E?'EI'{E'I‘]JE;; . Please note that this publication is made without prejudica 1o such rights and ramedies as are available Bank against the borowans) Topey TYpa./tea oS FroperlyAes. T Oy
Phool Bag 3. Mr. Mohammad Abid 5'a Phool Bag 4. BY's Salma . H. Ho- 8. lead, o~ FeR fia)) { LocwiFo il | i P i = = A -
18018 Egh'il (g doct 122‘1:"31;-5 st S 5 o 011-09-2076 Jquarantos L5].n'-:m|;|ar;,r:~r|&=]u:nl".l}na sad loanffach ty under the I_a-.-..‘r‘ﬂuarefurthnrrnqunstﬂc tonole that as persaction 13{13) of the said Mr. Sanil Kumar, | A1 Thal Fieca And Parcel OF Fouse no. 54 comprisad of Khala | Re, 130722899 {Rupees | 06-01 | 2309
nurarmhuanmnpﬁa,waru No-, Khtkada, Baghpat. Uttae Pradesh 250101 | Npa Date: 1 Aug acl, you are restrasned /prohibded from dizposing of or dealing with the above secured asset or transferring by way of sale, lease or Mrs. Musken | no, 96497-107/108 Khasra no. 610-611-609 siated in Yash | Thinsen Lakh Seven | anog | 2008
9% | Degcripon O Progerty- A Provesrty/hoase olol No-a-151. Barakha 208.7 5a. Y5 Coverad otherwise of the above secured asset, without our prios writien consent. (Praspect No. | Criony, Vilage Lohara Tahsd and District Luchiena 141003 Araa | Thowsand Twa Hundred
i | pantiih PERIE 8 3 IR ol d y ol ILT0SEIET4) Admeasuning (IN S0, FT.): Prapery Type: drea Admeasuring | Twenly Eighl aed Ninaty
Area 200 5q. Food,, Inside Khewat'hata No-86/93, M, No-2, Killa No. 16{7-Z) Kita 1 Rakba ¥ Place: Panchkula Authorieed Oficar ';.EI_.{_M MeaBer = Nin Paise Only)
Kanal 2 Marla 01 Slare 521 278 Bakdar Rakba 6 Marka 8 Sarzai e, 209.7 3q, Y5, Waka Siwana

Date : 26.09.2026 REL Bank Lid.

Maoja Bahrampur Sub-lehsil Badshahpier District Gurugram, Haryana, Via Bayama Vasika Mo-
10547 Dated-05-12-201 8 And Intakal No-633 Dated-21-01-2019., Brundaries:- East House Ho-
a-1560. Wesl: Road 25 Fool, Marth: Howse No-a-116, South: House Mo-a-152
DL/MRY/MAYN/AQQ000049, 1, Mr, Sapil Sharma 50 Ram Kishan 2. Mr.
Himanshu Sharma 3/a Sunll Sharma 3, M/s Anizha Sharma W/o Sunl
Sharma. 27631, Jai Vikar, Gurgean, Haryama 122001 | Kpa Date: 1 Sep
3 26 | Descriplion OFf Properiy: House Mo, 276031, Property Id No. ICGNS2R3, Area Measuring
12.25 5q. ¥ds. Covered Area 125 Sq. FL, Dol O Khasra No. 7623120, Sltuated Al Village
Siwana, Gurgaon, Colomy Rajendra Park/jei Vihar, Guregram Under Nagar Higam, Gurugram,
Tehsll & Distt. Gurugram, Haryana (hereinafier Relerred To As “said Property). Boundaries:-
East: Other Properly, West: Other Property, North: Road 15 FL South: Other Properly
GR/KAP/KUNJ/ADDDD0OA0S. 1. M Manoj 5/0 Satish Kemar 2. Mr BERLESICESELH
Mithun Kaushik 50 Satish Kumar. H, No-179, Hear Shivam Hospital, BRAS "‘-Eil:;* T2/~
Sector-30, Gurugram,, Haryana 122001| Mpa Date: 1 Aug 26| EEKLREIERAIAE

The: borowerigiaraniorslimangagons) in particalar and the pubde in general-ahe hersby cactioned Bat Ardl isin e lakful
possession of e Immovable Fropedy menlioned above ard urdes Seclion 13013) of the SARFAEST Acl Z00E, Lha
baroweriguaranbor (s¥mergagoris| or any persan whatsoever, shall afber recespd of this nolice rat transfar by wey ol sale, leasa or
ctherwise deal wilhd aliznate the Immovable Praperty, withoul ororwritten consant of Arcd and any dealings with the Immovabla
Propany will be subiesto the changs of Arcd farthe @mooml a3 manbioned above Song with future inferess at the condraciug! rate orithe
aresaid amount frgether withincidental expenses, cost, changss el
The Dofmawersl quaranton mafgagors atenton & ensad i the proasies of the Sub-Seclion [8) of Seclian 13 ol the said A, n
rivs et OF lime avaliable o redem e aboyve- ranlorad Immavabie Propety

Edi- Autharlsed Cificer

Place: Punjab
Assed Reconstruction Company (India) Lid {Im capacily as Trusiee)

Dade: 26000 2026
ASSET RECONSTRUCTION COMPANY (INDIA) LTD.
CIN Mo, -UsSS00MH 2002 PLC 1 34884 Website; waw, arcil coun
Registered Offica; The Ruby, 10th Flocr, 29 Senapati Bapat Marg, Dadar West), Mumba 400028, Tel; +31 2266581300,

BAJA) FINANCE LIMITED

Dffiee : Aoy Fnance Limiled. Cho Bags) Ao Limiied Complex Mumhal Pune Road Akunts Pume 417032
Branch Add: Eaja Finarce Lid SC0 T4 Sec 118 Floor IMT Maresad 122052

POSSESSION NOTICGE (FOR IMMODVABLE PROPERTY

(A5 per Appendix IV read with rule 8{1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Officer of Baja) Finance Limited (BFL). under the provisions of the Securilisation and Reconstruction
of Financigls Assets and Enforcement of Security Interesl Act, 2002 and in exercise of powers conferred under Sec.13012) read with Rule 3 of the
secunty interest (Enforcemeant) Rules, 2002 issued demsand hwgismd pnat["liaﬁ:u"%ml;ng upan e BorowersiCo-bormmwers mensionad here
under i repay the amount mentioned in the nolice Us, 3302} of the said Actwithin a pericd of 60 days from the date of recesplof 1he said rotice.

The BorrowersMorlgagorsiGuarantors named below having faded to regay the said amount, nolice & hefsby gven 1o e Borrowers!
MorlgagorsiGuarantons and public in general that the eadersagned has takern Symbolic possession of the properly described berain balow in

02-08- 2026
R, 11.66,020/-
asz on 02-09-226

3 FINANCE

BaALA)

t Description 0f Properly: A Property house/plol Mo-178, Measuring 85 5q. Mirs., Situated In pxerise of powars conferrad on ma under Sec 1304 of the said Acl read with Bule B of the Secunly Interest (Enforcement) Rules, H02. Tha
The Residential Cofony Known As Sector-30, Urban Estate, Gurugram, Tehsil & District brroweees in panticular and public in general are heseby cautionad nol 1o deal with the said praperty and any daaling with this property will be subject "I M PO RTANT"
Guragram Haryana,via Conveyance Decd Vasika No-14656 Dated-19-09-2013 0 the charge of the Bagaj Finance Limited. for the amaunt menticned haren bedow along with inferes! thergan 81 contracled rabe. The borrower’s
GR/KAP/KUML ARDOB0063E, 1. Mr, Ratan Lal Yadav 5o Ramkaran Yaday L SR A attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assals. = - = —
2. Wi, Ravi Ratan /o Ratan Lal 3. Wrs. Vjay Laxmi W/o Raltan Lal. Ram.Jy BACETRRCC Il [ S — escrpton of ropert ﬂ,mﬂ%uﬁm Whilst care is taken prior to acceptance of advertising
5 | ¥ =i ) . a (02] ag = . . - .
s S e G S e et i sy R copy. it is not possible to verify its contents. The Indian
5 | Khewat/khata No. 644,717 Mustkil No. 39 Killa No. 17/4(0-15), 18/2{D-14), 19/3(2-5), 19/4{0- g T R 81 R, Express (P) Limited cannot be held responsible for such
12), 19/6{1-4), 22/1/1(0-14), 22/1/3(0-15), 23/1/2(1-18), Kita & Rakba 8 Kanal 17 Marla 01| |1 [LAN: PV16PFB3640574 Aot B T '] 10.08.2026 £ I :
Share 1712 Bakdar 0 Kanal 14 Marla 7 Sarsail.e. 446 5q. Yis., By Measuring 45 X 89 Fool, Waka ; D.K. f:_ﬂnﬁ:j thr. lts Prop. Dheeraj Gupta H-‘ﬂ1;E-'I-:INFI1_ 66 'I“lzﬂfh"'ﬂﬂﬁ“? 59-’“?‘@ ﬁ'ﬁ;‘}rﬂ, %.?H;ﬁ?,ﬁn '*ﬁ-',i.,.'.'r,,' Rs.37,64,587/- contents, nor for any loss or damage incurred as a
Siwana Moja Khurampar, Tehsil Farnukh Magar District Gurugram, Haryana. . Boundaries:- East: tation Vill. Kadipur, Gurgaon Gurugram Haryana 122001 Email id: bmrenterprisesf Wl e it e 0 1 5 r It of tran ions with m all iation r
Rasta 22 Foot Wide, Wes!: Ramchandra, North: Harkishan, South: Sathir _ gmail.com. Also at, Rio, H-142, 141h Fioor, Tower-H, *Privy The Address”, Scior-33, lﬁ'lii”j,_’lja';‘;'; L BB IRSEEE?.:LEE;;W result of transactions with companies, associations o
GR/KAPKUNL/AROODDOGES & GR/WAPKUNJ AOD0001633. 1, Mr. Doram Hq!;ﬂ:!fg%} 'E'llI!;::;E-IilE.}'altpr-‘ur.nEEUETel'.s|;Harl'ial;‘ué:l:{f£mgéam HEr;:r.la EE%:L il'_l BMR | Har;aru_ Bt Gat g e Sixly Four individuals advertlsmg IN Its newspapers or Publications.
5/o Gyani Ram 2. Mrs. Vimla Devi W/o Dc Ram 3. Me. Banbi Kumar 5/o Oc iUl merprises thr. rop. Rem u 0. Viliage Gadali Khurd, Village Gedol Haryana 122505 ahong with| Thousand Fr
Ram. House No-B37, Near Harijan Chaupal, Dhankot(49), Guragram, SRRt i v shird Star Night Pataka Godam Near Star Night Pataka Godam Gunigram Haryana 'prajpu.-r.mnale $hara In Jﬂﬁﬁma'gqrﬁ we thel’ef_ore _r_eCommend tha't readers ':nake
Haryana 122506| HWpz Date: 1 Sep 26| Descripion O Property: A Residential 122001 Email id; dkavtotechi@radiffmail com, 3, Hemlata Gupta Wio Dheeraj Gupta |.;.;.-,-.,1-,,:,,-, areas (Area adm ‘Ee'fer;-:lnlr:.-'l necessary inquiries before sendi ng any monies or
B |Properlyhowse/plol Barakba 150 S5q. Yds, Covered Area 1300 5q. F.. Compeiged In Hip.H - 142 Tower H Privy The Address 144k Floor Secior #3 Hayaipur 114 Gurgaon 1605 SoFt). Bounded as:— ! : - : .
Khewatkhata No. 761/792 M. Mo. 61, Killa No. 20(5-16), Kita | Rakia 5 Kanal 16 Marla 01 Share Haryana 122505 Emai id: dhaulotech@radiial com. 4, Dheera] Gupta Slo Rohit | North-East : Open, South.| 23.09.2026 at entering into any agreements with advertisers or
5/116 Bakdar 5 Marla 0 Sarsai Le. 150 5q. Yds., Waka 5iwara Moja Dhankol Sub-lehsi Kadipur, Kumar Gupta Rio. Rio. H 142 Tower H Spaze Privy The Address Sector 93 Hayatpur West:Enlry; South-East:| 01:00 PM to otherwise actlng on an advertisement in any manner
District Gurugram, Haryana... Boundaries:- East 30 Fool 7 Inch Rasta 13 Fool Wida, West: 30 Foal 14 Gurgaon Haryana 122505 Email id; dkautotechfiredifimail com | Open; North-West : Lift 02:00 PM whatsoever
7Inch Other's Property, North: 44 Foot House O SmtKamia, South: 44 Foot Other's Property Dabe: 24.00.2026, Place: Haryana For Bajs| Finance Limbted, Authonsed Offieer )

0:2-09- 2026
Rs. 0,74.033/-

GREAPRUNADDOOO0ET 4. 1. Mr. Vivek Eamars'o Ajay Kumar 2, Mrs,
Pinkl W/o Ajay Kumar. 22, Vishwakarma Colony, Palli Road, Ward No-

11, Farrukhnagar, (rural} (35), Guregram, Haryana 122506 | Npa Date; BRI (LE-08-2lch ADITYA BIRLA - = : . . N

1 Sep 26| Description 01 Praperty; A Property/house/plot Comprised In Khewat/khata No. CAPITAL éﬁ unfﬂﬂ Bﬂﬂk Regional ffice ; 340 64 65" E-AUCTION
71147/151 M. Ha. 231 Killa Wo. 17{8-0), 18/1{1-10), Kita 2 Raktia @ Kanal 18 Marla Of Shars . Bank Square, Sector 17-B, Chandigarh

28,1710 Bakdar 0 Kanal 3 Marla f Sarzai l.e.{94 5q. Yds) Bymeasuring 19.7 X 43 Foot, In HOME L DANS s §ieen of india ’ ; 8 SALE NOTICE

Woed AR & il & Fad a@r VST il ekl a1 3 Fa]

Telephone No. 0172-2779226
APPENDIX- IV-A [See proviso to rule 8 (6)] Sale notice for sale of immovable properties

Notice is hereby given to the public in general and to the Borrower/s and Guarantor/s in particular by the Authorized Officer, that the under
mentioned property mortgaged to Union Bank of India, taken possession under the provision of Section 13(4) of Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, will be sold by E-Auction as mentioned below for recovery of
under mentioned dues and further interest, charges and costs etc, as detailed below.

The property is being sold on “AS IS WHERE IS WHATEVER THERE IS AND WITHOUT RECOURSE BASIS” as such sale is without any kind of
warranties and indemnities.

EMD SHALL BE DEPOSITED AND LINKED/MAPPED WITH THE PROPERTY ID BEFORE THE STARTING OF E-AUCTION

Which East Facing With A 20 Fool Wide Foad, Waka Siwana Mola Farrukhnapgar Tehsil
Farrukhnagar Districl Gurugram, Haryana.

GR/KAPKUNY AOODMOETE. 1. Mr. Bal Kishan 50 Dinash Kumar 2. Mrs. ﬂﬂ'ﬂg'ﬂﬂf’_
Poanam Jalwa Ram W/n Dinesh Kumar 330, Village Khandewls, BESSRTatlis
Khandevila(21), Gurugram, Maryana 122504 Npa Date: 1 Aug 26| EERIRURIERFFE
Description Df Property; A Praparty/house/plot Area Measuring 150 5g. Yds., In Khewal'khafa
B |Ma 205/678-679, Musthil Ho-43, Killa Ho, 15/2(6-4), 16(8-0) And Mustkil No, 42, Killa Mo,
20/146-16), 2002(1-4), Amd Musikil Mo, 43, Killa Mo, 14/6(1-1), Kila b Rakba 23 Kanal & Marla
Shara 5/465 That Iz Rakba 0 Kanal 5 Marla, Total Land is 150 Sq. Yds., Waka Siwana Moja
Khandewala, Tehsil Farrukhnagar, District Gurogram, Haryana. Boundaries:- Easf: Diher;s
Properly, Wesl: Gali, Morth: Vacan! Plol South: Howze O Naresh
GR/SEP/SUPR/ADDOD0O0Z2S. 1. Mr. Rapazh Kumar &'c Hukum Chand 2. ;
Mrs. Manju W/o Rajesh Kumar. 79, Main Fazilpur Road, ARir Chaupal, BRSERRREAE
Ward No-B, Jarola(32), Gurgoan, Haryana 122506 Npa Date: 1 Sep 26 | ERLRIRIERHIF

Registered Office: Indian Rayon Compound, Veraval, Gujarat 362266.
Branch Office : Aditya Birla Housing Finance Limited. Sco-130-132, 1st Floor,
Apra Tower, Feroze Gandhi Market, Ludhiana-Punjab-141001

POSSESSION NOT ICE
[Under Rule 8(1) of Security Interest (Enforcement) Rules, 2002]

On account of amalgamation between Aditya Birla Finance Ltd. & Aditya Birla Capital Ltd.
Vide the Scheme of Amalgamation dated 11.03.2024 duly recorded in order passed by the
National Company Law Tribunal- Ahmedabad on 24.03.2025, all SARFAESI actions
initiated/to be initiated by or against Aditya Birla Finance Ltd. In relation to the loan account
and mortgage property mentioned in Annexure Il below, stands transferred to Aditya Birla
Capital Ltd, the amalgamated company. Hence Aditya Birla Finance Limited got

02-08-2026

The under mentioned property/ies will be sold by “Online E-Auction through website https://baanknet.com

Description 0T Property: A Propoerty ‘hpuse’plol Comprised In Khewal'khala No. 192203, §.
Mo, 18, Kilka No, 6/2(3-4), 16{8-0), Kita 2 Rakba 11 Kanal 4 Marla Of Share 2/224 Bakdar 0
Kanal Z Marla And Khewal'khala Mo 193/204, M. No. 18, Eilla Na. 15(8-0), Efa 1 Rakba 8
Kanal 0 Marla OFf Share 1,160 Bakdar @ Kanal 1 Marla And Khawal/Khata No. 195,206, Muostkil
No. 17 Killa No. 1{4-18), 8/2(3-4). 9(8-0), 10(8-0), 11{8-0), 12(8-0), 13(8-0), 14(6-9), 17{7-1),
18{8-0), 19(B-0), 20{8-0), 22(B-0), 23{8-0), Kila 14 Rakba 101 Kanal 12 Marla 01 1472032
Bakdar O Kanal 14 Marla By This Total Rekba O Kanal 17 Marda Le 500 5g. Yds., Waka Siwana
Moja Jarola, Tehsil Farmukh Nagar District Gurugram, Haryana. , Boundaries;- East Rajbir &
Savaliya, Wesl: Rajesh Kumar, North: Rasta Azm, South: Rajesh Kumar

1

==

GR/SKP/SUPR/ADODDOOZ9E. 1. Mr. Umed S/o Ramanand 2. Mrs, Amrita JEERESECREU T
W/a Umed. 12, Na Tatarpur, Besharia 125, Gurugram, Haryana 122413 | IR CELL
Npa Date: 1 Sep 26| Description OF Property: A Property/house/plot EEERLRREERE T
Gomprised In Khewat/Akhata No. 103119 M. Ho. 4, Killa No. 4{8-0) Kita 1 Bakba & Kanal 0
Marla (H Share 1/56 Bakdar 0 Kanal 2 Marla B Sarsai And Khewal'khata Ho. 98114 M. No. 4
Killa Mo. 2(8-0) Kita 1 Rakba & Kanal 0 Marka 0f Share 41440 Bakdar O Kanal 0 Marta 4 Sarsai

Amalgamated with Aditya Birla Capital Limited.

The undersigned being the authorized officer of the Aditya Birla Capital Limited, 2nd Floor,
Vijaya Building, 17, Barakhamba Road, New Delhi-110001 under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act No.
54 of 2002) and in exercise of powers conferred under section 13(12) read with rule 3 of the
Security Interest (Enforcement) Rules, 2002 issued a demand notice under section 13(2) of
the SARFAESI Act, 2002 dated 01.10.2025 Calling upon the Borrowers/co-Borrowers i.e.
M/S Gupharan Iron Scrap Company, Gulam Zeelani, Gulam Afsani, Gulam Rehmani &
M/S GR Enterprises to repay the amount mentioned in the notice within 60 days from the
date of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the borrower and
the public in general that the undersigned has taken Symbolic possession of the property
described herein below in exercise of powers conferred on him/her under section 13(4) of the
said Actread with rule 8 and 9 of the said rule on this 23rd day of Sept of the year 2026.

Name of the Branch
& Account

Name of the
Borrower/Mortgagor and

Branch Office : Dhanas Guarantor

Mob. No. : 8076139689

M/s Beatzone 99

(1) M/s Beatzone 99, Address : SCO-01, Jagat Complex,
Nabha Road, High Ground Road, Zirakpur Punjab —140603.

1)* Minimum Bid Increment Amount is 1% of Reserve Price and multiples thereof.
2)*Any encumbrances over the property/ies is not known to the Bank/Secured Creditor.

Demand Notice
Date &
Amount Claimed

03.03.2025
Rs.15,57,163.36

For Sr. No. 01 to 03 on 13.10.2026 and for Sr. No. 04 to 05 on 28.10.2026 from 12.00 NOON to 05.00 PM

Reserve Price

EMD

Rs. 15,90,000/-

Rs. 1,59,000/-

By Thiz Total Rakba 0 Kanal 3 Marlz 3 Sarsal Le 100 5. Yds., Waka Siwana Moja Tatarpur
Tehsil Manesar District Gursgram Haryana,

GREOHSEFF/ANDMORIZT & HRMWCH GURH/AQDDIOTAOT. 1. Mr. Han 3
Om Upadhyay 50 Vishne Kant Upadiyay 2. Mrs. Amrita Devi W/o Hariom. RS aL
74, Gall No-4, 25 Foola Road Utirskhan Shastr Park Burar, Burar, Morth EERIRIRIERrIF
Delhi, , Delti 110084 & Varzikala Tar, Sanl Ravidas Nagar Bhawanipur Ular Pradesh 221303 |
Npa Date; 1 Sep 26] Description O Property; A Freehold Appariment No 5-17, Having A Super
Area OF 21.46 Sq. Mirs. Approx{Z31 Sq. Fis) Ews Appartment Projects Forms Parl OF The Nr
11| Group Heusing Praject alang 'With iz Proporlionals Undivided And Impardible Rights |n Tha Land
Underneath The Adoresaid Ews Aparimenis Project, Use Of Common Passages, Lobbies,
Blaircase, Entrance And Exit Of The Same, Water Supply Arrangements And instalfalions Such As
Power, Light, Sawage Eic._ Including All Eatementary Righis, Silualed Al Palam Vhar, Gurgaon
Tehsil And Digti, Gurgaon (haryana) (hereinafier Referred To As “said Property”) Pakam Vihar,
Gurgoan, Tehsil & District Gurugram, Haryana.. Boundaries:- East: Entry/Nal Mo 207, West Open
To Sky, Horth; Flal No-Z18, Soulh: Flat No. 216

GR/SOH/SETM/AO00000027. 1. Mr. Suresh Kumar 5/o Inder Singh 2. JERGEREER
Mrs, Raj Bala W/o Suresh Kumar, House Mo-360, Village Dhankot{49) BRica "5-'15::-"'_“-" ,
Gurugram ., Haryana 122505 Mpa Date: 1 Sep 26| Description Of EEIRNRIERFY)
1& Property; A Freehold Residential Plol Bearing No-1848, Having Araa Meaturing 60 S, Yds.,
Gliwated Al Waka Under Abadi Lal Dora, Vidzge Dhankot, Tehsid & District Gurogram,
Haryand.. Boundarles - East: House 0 Mukesh, Wesl: House 00 Ramesh, North: Rasta Gall,
South; Plot OF Bhagwanday

(2) Mr. Rajveer Singh S/o Baljit Singh (Proprietor), Address: 1. House No. 188, Sector-
78, Mohali Punjab — 140308. Address: 2. Shop No. 8, First Floor, Janta Market,
Jhungian Road, Kharar — 140301. Address: 3. House No. 886, Sector — 78, Mohali, lon 03.03.2025 and further interest and other

Punjab - 140308. charges thereon.

P ERI RN (LT AN T All Parts and Parcels of Shop No. 8, First Floor, Rakna Tadadi 0 Kanal 0 Marlas 2 Sarsahi,Khewat

No. 114, Khatoni No. 115 and Khasra No. 43//26/1/3/2 (0-8), share 1/48, i.e. 0 Kanal 0 marlas, 0-1/2 Sarsahi and Khewat No. 116, Khatoni No.
117 and Khasra No. 43//26/1/4 (0-4),share 1/72 i.e. 0 Kanal 0 Marlas 0-1/2 sarsahi, vakya rakba Kharar, Hadbast No. 184, Tehsil Kharar,
District SAS Nagar, Punjab. Owned by Sh. Rajveer Singh S/o Sh. Baljit Singh vide Sale Deed No. 2023-24/15/1/7843 dated 03.08.2023.
Bounded as:- East : Shop No. 09 First Floor (Length 15 Feet 0 inch),West : Shop No. 04 First Floor (Length 15 Feet 0 inch),North: Owner
Other Property (Length 10 Feet O inch),South: Rasta (Length 10 Feet O Inch) .CERSAI Id: Asset ID: 200075154093, Security
ID:400073711873. (Type of Possession : Symbolic Possession).

(1) M/s Satpal Caters & Decorators, Address : House No. 317
C, Gali No. 13, Village Jujhar Nagar Behlolpur, Distt. SAS
M/s Satpal Caters & | Nagar, Punjab - 160014. (2) Mr. Satpal Bajwa S/o Malik Chand

Decorators (Proprietor), Address: 1. House No. 317 C, GaliNo. 13, Village
Jujhar Nagar Behlolpur,Distt. SAS Nagar, Punjab - 160014. Address: 2. Shop No. 7, First Floor,

(Rupees Fifteen Lakhs Fifty Seven Thousand One
Hundred Sixty Three and Paise Thirty Six Only) as

The borrower/ Guarantor in particular and the publicin generalis hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of the Aditya
Birla Capital Limited, 2nd Floor, Vijaya Building, 17, Barakhamba Road, New Delhi-110001
for an amount being Rs. 1,52,12,730.16 (Rupees One Crore Fifty-Two Lakh Twelve
Thousand Seven Hundred Thirty & Sixteen Paisa Only) and interest thereon.
The borrower’s/ Guarantor attention is invited to provisions of sub-section (8) of section 13 of
the said Act, in respect of time available, to redeem the secured assets.

Description of the Immovable Property
Immovable Property : All that part and parcel of the Mortgaged Property being :“Plot
measuring 338 Square Yard, Khasra no. 2812/1665/867, 2811/1665/867, 819,
2049/908,1473/129, Khata no. 98/201, 102/205, 95/185, 225/375, 870/1172, Village
Dholewal, Hadbast no. 174, Tehsil & District Ludhiana owned by owned by Gulam Zeelani,
Gulam Afsani & Gulam Rehmani.”

PLACE: LUDHIANA
DATE : 23.09.2026

INVITATION FOR EXPRESSION OF INTEREST FOR

02-08- 2020

03.03.2025 Rs. 15,90,000/-
Rs.14,79,457.10 Rs. 1,59,000/-
(Rupees Fourteen Lakhs Seventy Nine
Thousand Four Hundred Fifty Seven and
Paise Ten Only) as on 03.03.2025 and

Branch Office : Dhanas

Sd/- AUTHORISED OFFICER
ADITYA BIRLA CAPITAL LIMITED

Mob. No. : 8076139689

HH-'H[:H"‘E“HHEIMHBDMEEE. 1. Mrg. Pinki Tanwar W/a Ompal Singh 2. IE!E'EE'EPEP: M/S A.P.J. LABORATORIES LIMITED OPERATING IN Janta Market, Jhungian Road, Kharar—140301. Address: 3 : House No. 1186, JTPL Landran further interest and other Chal'geS thereon.
Mr. Ompal Singh 5/o Hanuman Singh. Near Church, Naya Goan, H“;ﬁ:ifﬂi;_ﬂiﬁ?ﬁ MANUFACTURING OF PHARMACEUTICALS, MEDICINAL Road, Sector 115, KhuniMajra, Landran, S.O. Kharar,Distt. SAS Nagar Punjab -140307.

Bhondsi{168), Bhondsl, Guregram, Haryana 122102| Npa Date: 1 Sep
26| Degeriplion OF Proparty- A Properly howseplal Comprized In Kheawalkhata Mo-065 Haal
111971332, Mustkil No-78, Killa Mo, 19/207-19), 20(8-0), 21(7-0), Mu Ko. 79, Killa No. 25/1(1-
13{11), 25/2(6-0), Mu Mo. 106, Killa No. 4/2(1-10), 5(8-0), 6{8-0), 7(8-0), &/1(4-14), 13(8-0),
18(8-0), 23/1{2-18), Mu No. 107, Killa Ma. 1/1{3-13), 1/2{4-7}, 10{8-0), Kila 16 Rakba 05
Kanal 12 Marls Of Share 2/ 1912 Bakdar Rakba 0 Kanal 2 Maria Tolal Rakba 61 Sq. Yds,,
Siluated In The Village Bhondsi, Tehsil Sohna, Distl. Gurgaon, Haryana (hereinatber Relermed
As Said Properly), Boundaries:- East: 44 Fi Rasta Aam, West: 448 Plol Of Suman Chauhan,
Norik: 12.5 F1 Rasta Aam, South; 12.5 F1 Oihkers Property
GR/PLW/PLWL/ADDOOODIIE, 1. Mr. Bhupesh &0 5k, Chaturbhuj Dattak
2. Mrs. Ronak Ranl W/o 8k, Bhupesh 5'o 8k, Chaturbhu| Dattak. Village -
bhulwana{94), Palwal, Haryana 121006) Mpa Date: 1 Sep 26|
{41 Description Of Property: Khewat/Khata No, 723779, Must No. 8T, Kila No. 13 (2-17), 14(8-0),
1S/27203-11), 16/2/0(3-7), 17/2 (6-4) ,18{4-10), 23{6-2) ,24/2/1(3-11) , Kita § Rakba 38 Kanal 2
2 Marle Ka 7/762 Bhaay Bakadar Rakba 7 Marle (200 Sq Ydg) Siluated In Waka Mouja, )
Bhukwana, Tehsll- Hodal, Falwal, Haryana

HR/GGN/FRED/AD0D0D1951. 1. Mr. Pankaj 5/0 Sh. Bhagat Singh 2, Mrs. ;
Neelam Chaudhary W/o Sh. Pankaj 5/0 Sh. Bhagat Singh. Village- Jatoli eaieeti: s 3
(114), Hassanpar, Palwal, Haryana 121007| Npa Date: 1 Sep 26| ERMAEERIr
Descriphion 01 Property: Arjal Jaral Waka Mouja Jatoll, Sub Tehsil Hassanpur, Pahwal
15| Khewat'khata Mo 71,74, Khasra No, 116, Rakba (2-2|, Ehasra Ho.201, Rakba (0-19), Khasra
N, 205 , Aakba {0-19), Khasra Mo, 208 Rakha (1-0), khasra Ho.381 Rakba |1-0) Khasra No 3822
Rkl {0-18) Khasra No. 304 Rakba (0-15). Khatra Mo 52% Rakba (0-2), Khazsa No.531 Rakba
((-2) , Khasra Mo 533 Rakba {0-2) & Khaia Mo, 75 , Khasra Mo, 115 Rakba (0-7] Kul KHa 12 Rekba
B Kanal & Marle Ka 1331660 Bhaag Bakadar Aakba 13,3 Marla (400 5g Yds ).

AII Parts and Parcels of Shop No. 7, First Floor, Rakna Tadadi 0 Kanal 0 Marlas 2 Sarsahi,Khewat No.
113, Khatoni No. 114 and Khasra No. 43//26/1/1 (0-8), Share 1/144, i.e. 0 Kanal 0 marlas, 0-1/2 Sarsahi and Khewat No. 114, Khatoni No.
115 and Khasra No. 43//26/1/3/2 (0-8), share 1/72i.e. 0 Kanal 0 Marlas 0-1/2 sarsahi and Khewat No. 116,Khatoni No. 117 and Khasra No.
43//26/1/4 (0-4), Share 1/72i.e. 0 Kanal 0 Marlas 0-1/2 sarsahi, Total Rakba of all Khewats 0 Kanal 0 Marlas 2 Sarsahi, Vakya Rakba Kharar,

CHEMICALS AND BOTANICAL PRODUCTS AT VILLAGE
AMBWALA, NWADA ROAD TEHSIL PAONTA SAHIB, DISTT.
SIRMAUR, HIMACHAL PRADESH, INDIA, 173025

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along |M/s A.P.J. Laboratories Limited
with PAN/CIN/LLP No. CIN: U24230HP2005PLC028646
PAN: AAFCA8288E

Village Ambwala, Nwada Road Tehsil
Paonta Sahib, Distt. Sirmaur, Himachal
Pradesh, India, 173025

https://apjlaboratories.ibc2016.net/

No Fixed Assets are available, except
one disputed and contiguous piece of
land at Village Ambwala, Nwada Road
Tehsil Paonta Sahib, Distt Sirmaur,
Himachal Pradesh, India, 173025

03-09-2026
Rs. 10,20, 203/~ 1.

as om 01-09-2026

30.07.2025 Rs. 47,00,000/-
Rs. 25,85,788.98 Rs. 4,70,000/-

Address of the Registered Office

Mr. Rohit Kumar

03-08-2026

. | URL of website

4. | Details of place where majority of fixed
assets are located

Hadbast No. 194, Tehsil Kharar, District SAS Nagar, Punjab. Owned by Sh. Satpal Bajwa W/o Sh. Malik Chand vide Sale Deed No. 2023-
15 Feet 0 inch),North: Owner Other Property (Length 10 Feet 0 inch),South: Rasta (Length 10 Feet O Inch).CERSAI Id:- Asset ID:
200075153891,Security ID:400073711688. (Type of Possession : Symbolic Possession).
Mob. No. 6239618569 Jhanjheri, SAS Nagar, Mohali, Punjab -160062. Also at:

Flat No. 711, Ground floor, Divine World Phase Ill, Village | Rupees Twenty-Five Lakh Eighty-Five
(b) Smt. Nivea Rani W/o. Rohit Kumar, Flat No. 711, Ground Floor, Divine World |Paise Ninety-Eight Only) as on 03.07.2025 and
Phase lll, Village Sante Majra, Sector 115, Kharar,Mohali, Punjab-140307. further interest and other charges thereon.
Sector-115, measuring 00 Kanal 1.5-Marla or 48.33 Sq.yards. comprised in Khewat/Khataoni No. 8/8, Khasra No.40//25(2-12), 41//21(8-0)
45//11/1(2-18), 45//2/2(2-18) kitte-5 Rakba 24-kanal 08-Marla its 3/976-share which is equal to 00-kanal 1.5-Marla situated at village Santemajra

24/15/1/7039 dated 18.07.2023. Bounded as:- East : Shop No. 08 First Floor (Length 15 Feet 0 inch),West : Shop No. 06 First Floor (Length
ORI EREGENIENGE (1) (a) Mr. Rohit Kumar S/o Sh. Murari Lal,House No0.93,
Sante Majra, Sector 115, Kharar, Mohali, Punjab-140307. | Thousand Seven Hundred Eighty-Eight and
AII that part and parcel of property consisting of House No.711,Ground Floor, Divine World, Phase-lll,
Hadbast No. 186, Tehsil Kharar Distt. SAS Nagar, Mohali, Punjab owned by Mr. Rohit Kumat S/o. Sh. Murari Lal vide Deed bearing Vasika

R GG FRBO ABOO003270 1 TAL Dinash Kamar &0 Sh Budhram A Installed capacity of main products/ services | NA no.2022-23/15/1/2423 dated 11-05-2022 and bounded by:-East: House No.710,West: House No.712,North: Others House,South: Road
2. Mr. Budn fiam $/0 Sh. Ombir 3. Ms. Saniosh Devi Wio Sh, Budnram. BRSSRMESE U | 6. | Quantity and value of main products/ [ NA CERSAI Security Interest ID: 400066821423, Asset ID: 200067824958. (Type of Possession : Symbolic Possession).

| i Ei,::".?;7,;f’;”gg;-;,;.,’?g';g::{;,-,,ﬁ,:=g;ﬂ.ﬂ;ﬂ,f‘i;":,';mggHn_m,m R services sold in last financial year RN CLed (1) Mr. Sanam Oberoi S/o Late Sh. Bharat Bhushan 08.10.2025 Rs. 9,50,000/-
No.208/2{1-1) Kita 1 Rakba Tadad| 1 Kanal 1 Marle Ka 21/42 Bhaag Rakba 10.5 Marla (317 8g| | 7. | Number of employees/ workmen NIL [N RRIArETE I (Borrower), Address :House No. 50-H, Professor Colony| Rs.8,10,900.33 Rs. 95,000/-
¥ | Situaded In Mowja Kashipur, Village Bharatgarh, Pabwal, Haryana 8. [Further details including last available|URL of the webpage created by IRP/RP: - Mr. Sanam Oberoi Yamuna Nagar -135001,Haryana (2) Smt. Bharat Oberoi W/o |(Rupees Eight Lakhs Ten Thousand Nine Hundred

033-09- 206
Rz, 12.80,0306,-

HR/GGH/FRED/AODODOZ424. 1. Mr, Sumer Singh 5o 5h. Chaju Ram 2.
Mrs. Maya Wi Sh. Sumer Singh. Village - Dudhola (4) ), bhagola, B 3/
Patwal, Haryana-121102, Haryana 1211[124 Npa Date: 1 Sep 26| EELLRIRRIERR
Description Of Property: Khewal/khatoni Mo 183/1%5, Musi No.34 kita No. 237272 (2-0), 27 (D-
17], Kita 2, Rakba 2 Kanal 17 Marle Ka 200,570 Bhaag Bakadar Rakha 20 Marle (605 5g Ydz |
Siluated In Waka Mouja Dudhala, Tehsil Patwal, Haryana 9
DL/RJP/RIPC/ADOODDOTTY. 1. Mr Santram 2. Mrs. Mamwati 3. wr IICEREEEE section 25(2)(h) of the Code is available at
Sandeep Adkana. Manjhawall Road, Neas Pnb Bank, Tigaon(ds), BRAcHRLACI L URL: @h)

Faritfabad, Haryana 121101 | MpaDate: 1 Sap 26] Description 0f Property: EELIRIPS Pt P '

A Property Area Measuring 14.5 Marle {approx 435 3q, Yards), Comprized In Khewat No,1 32,
18] Khsabani Mo.242. Mus M. 71,/ Kila Mo 3(8-0), &/1(7-0), 7(8-0), 8(8-0), 9(6-0). 111 (2-6), 12/2(3-4),

financial statements (with schedules) of|https:/apjlaboratories.ibc2016.net/

two years, lists of creditors are available at{Further details can be sought by sending
URL: a request to Resolution Professional at:
cirp.apjlaboratories@gmail.com

URL of the webpage created by IRP/RP: -
https://apjlaboratories.ibc2016.net/
Further details can be sought by sending
a request to Resolution Professional at:
cirp.apjlaboratories@gmail.com

Sanam Oberoi Address : House No. 50-H, Professor Colony, Jand Paise Thirty-Three Only) as on 08.10.2025 and
Yamuna Nagar (Co- Applicant), Haryana - 135001. further interest and other charges thereon.

P ETCE RN (] TR TR IXT Bl | and and Building:- Commercial Property Shop bearing Property ID No.: 401C250U289A now new

property ID 1TKDMN5G6, being western part of House No. 05, Old Property No. B4/919/920 and ID No.: 401C250U289A constructed on Plot
measuring 11.11 Sq. yards, Situated at Rampura Colony, Yamuna Nagar within the limits of Municipal Corporation Yamuna Nagar — Jagadhari
limits, Tehsil Jagadhari, District Yamuna Nagar vide Transfer Deed No. 3721 dated 18/07/2018 owned by Sh. Sanam Oberoi S/o Bharat
Bhushan.Boundaries as mentioned below: - East : Shop of Sh. Trilok, West : Shop of Sh. Neeraj,North : Property of Sh. Vohra,South :
Street. Security ID : 400060015019,Asset ID : 200060607485. (Type of Possession : Symbolic Possession).

i

1

. |Eligibility for resolution applicants under

m‘s[r!i;']f}tﬁ;‘}[ﬁgﬂ"“m::m:‘;:‘E;‘*urﬁﬁfh’g';ﬂ"ﬁ;“&’: [ﬁmmfzﬂ ﬁfu";i:::-iﬁ 10. [ Last date for receipt of expression of interest [11-10-2026 RISV ETN (1) Mr.  Vineet Tyagi S/o Sh. Dharamveer Tyagi (Since 19.06.2026 Rs. 57,00,000/-
. 221,/ 2(0-1 ﬁ},TI]IIEd Hllaullmalﬁaﬁanétﬁlrﬂmln |:|L|1 ﬂr'ﬁ'iﬁt]ﬂﬂ.ﬁ Mi:ﬂﬂ,lﬁ'ﬂljiﬂtﬂ Ht'i‘li'i!H.& 11. | Date of i_ssue of prqvisionall list of 21-10-2026 ) Mob. No. : 9712968879 Deceased),Address : Near Sriniwas Ward No. 17, Adarsh | Rs. 34,81 ,97500 Rs. 5,70,000/-
Mauja Tigaom, Sub-ehsil Tigaon, District Faridabad, Haryana-121101 prospective resolution applicants Mr. Vineet Tyagi Nagar Yamuna Nagar -135001, Haryana.Alternate Address |(Rupees Thirty-Four Lakhs Eighty One Thousand
GR/PLW/PLWL/ABDOODOT34, 1. Mr. Bijender Singh 2, Mrs. Saroj Saroj. H“-‘a“"jmﬂ';-ﬂ 12.| Last date for submission of objections 26-10-2026 | | : 12-B, Kamla Nagar Near Corporation Bank Yamuna Nagar — |Nine Hundred Seventy Five Only) as on 15.06.2026
Haouse No.e-260, Near B.5. Memorial School, Uncha Gaon, Ballabhgarh, Bcbelri to provisional list e 135001, Haryana .Alternate Address : 665/5, Property ID : 409C205U218,Mauja Tejli, i
Faridabad, Haryana 121004 Npa Date- 1 Sep 26| Description 0Of EEAIAra R4IF . : and further interest and other charges thereon.

(ol Property: I Plot Area Measuring 55 Sq. Yards, Comprised In Khewat/khata No.57/58 mu| | 13.|Last date of issue of final list of 05-11-2026 [Raghunathpuri Yamuna Nagar — 135001, Haryana, Through All Legal Heirs:- Smt. Indu

Tyagi W/o Sh. Vineet Tyagi (Co-Applicant) Address : Near Sriniwas Ward No. 17,Adarsh Nagar Yamuna Nagar -135001 —
Haryana,Alternate Address : 665/5 Property ID : 409C205U218,Mauja Tejli Raghunathpuri,Yamuna Nagar— 135001, Haryana.

Mo.46, Kila Mo.24/1, Mu No.53, Kila No.4/1/2, 7/3, 13, 14/1, 17/2, 18, 23/1, Situated Al Waka prospective resolution applicants
Mauja Uncha Gaon (vijay Nagar/adarsh Nagar/zubadar Calany), Tehsil Ballbbgarh, District

Faridabad, Haryana-121004, Boundaries:- East Others, West: Road 18, Wide, Norim:| | 14

Date of issue of Information memorandum,

Deepak Sharma, South: Vacant Plot evaluation matrix & request for resolution| 10-11-2026 P ETERI RN o] T AR KT [l | and and Building; — Residential House measuring 100 Sq. Yards bearing Municipal Corporation
BR/SKP/GHRALAODDOOODSA. 1. Mr, Havin Kumar 2. Mrs. Minax Devi. DLERLEELEL plan to prospective resolution applicants Permanent Property ID No. 409C205U318 situated in Mauja Tejli, Mosuma Raghunath Puri, Yamuna Nagar within limits of Municipal
House No.366, Jawan(59), Ballabhgarh, Faridabad. Haryana 121004 aﬁ; El?gﬂﬂ‘_h 15. |Last date for submission of Resolution Plans 110-12-2026 corporation Yamuna Nagar, Tehsil Jagadhari Distt Yamuna Nagar in the Name of Sh. Vineet Tyagi S/o Sh. Dharamveer Tyagi vide Sale deed

Npa Dale: 1 5ep 26| Descriplion Of Properly: A Praperly Area Measuring
201 Kanal 1 Marie {approx B35 5q. Yards), Comprised In Khewstihata No 9351172, Mo No.34, 16.
Kika He.d/1/1, 7204, 1491, Kita 3 Rakba 2 Kanal 15 Marle, Situabed At Waka Mauja Jawan,
Sub-iehsil Mohra, Disirict Faridabad, Haryana-121004 17

If the said Borrower Goarantor fail to make payment to HHFL, as aforesaid, HHFL may proceed
againstthe above secured assets as 13(14) of the said act and applicabls Rules entirely at the
r5ks, costs and consequance of the Borowen Gu arantor,

Place: Haryana  (Date - 26,09, 2026 0~ Authorized Oflicer- For HIRDUJA HOUSIRG FIRANCE LIMITED

No. 2615 dated 01-07-2021. Boundaries are as below:- North: 18 feet — Property of Others,South : 18 feet Gali,East : 50 feet House of
Others,West : 50 feet Remaining 2 portion of House. CERSAI Asset ID : 200059980666, Security interest ID : 400059421072. (Type of
Possession : Symbolic Possession).

For detailed terms and conditions of the sale, please refer to the link provided on Secured Creditor's website i.e.
www.unionbankofindia.bank.in and website: https://baanknet.com. In case of problem related to EMD transfer/EMD refund or any
issue related to Finance & account, bidders can directly contact the help desk no. 82912 20220 & email ID
support.baanknet@psballiance.com. The contact details are also provided in the help desk menu of the login page of the link:
https://baanknet.com. For Registration and Login and Bidding Rules visit https://baanknet.com.

STATUTORY 15/30 DAYS SALE NOTICE UNDER RULE 8(6)/Rule 9(1) OF STATUTORY INTEREST (ENFORCEMENT) RULES 2002

This may also be treated as notice u/r 6(2), 8(6) & 9(1) of Security Interest (Enforcement) Rules, 2002 to the borrower/s, guarantor/s & Mortgagor/s of
the said loan about the holding of E-Auction Sale on the above mentioned date.

| Dated : 25.09.2026 Place : Chandigarh

Process email id to submit Expression
of Interest

.| Details of the corporate debtor’s
registration status as MSME.

URL of the webpage created by IRP/RP:
cirp.apjlaboratories@gmail.com

The Corporate Debtor is not registered as
a Micro, Small or Medium Enterprise
(MSME) under the MSME Act

“*Note: Persons disqualified under Section 29A of the code are ineligible to submit
Expression of Interest. For detailed clause of Section 29A, you may access the same
atwww.ibbi.gov.in. sq/

Ms. Pooja Damir Miglani

Resolution Professional

For, APJ Laboratories Limited

Registration No.: IBBI/IPA-002/IP-N001189/2021-22/13994

Registered Address with IBBI: 83, New Sant Fateh Singh Nagar, Dugri Road,
Opp king spade resort, Ludhiana, Punjab-141013

Email registered with IBBI: ipcspdm@gmail.com

Email for correspondence: cirp.apjlaboratories@gmail.com
Contact No.: +91 7888496109, +91 77194 02001

Address: SC0-818, 1st Floor,

NAC, Manimajra, Chandigarh- 160101

epaperfinancialexpress.comiy @ @

Authorised Officer, Union Bank Of India

Date: 26.09.2026
Place: Chandigarh

. Chandigarh
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CELL, H.P. SECRETARIAT SHIMLA-171002
IADVERTISEMENT Rev (DMC) (C) -B-10-2/2021-Loose
Dated: - 23/ 09/2026
Applications are invited for hiring of Personnal Assistant, Senior|
Assistant/ Superintendent Gr-11 and Peon of Re-employment basis
in the Establishment of Disaster Management Cell Department_of|
Revenue, from amongst the eligible applicants. Thcdulmlul:rll‘unnulum
lean be seen on the website of the department ww: The
lapplication form can be downloaded from the website and duly filled
must reach the office of the Department of Revenue Disaster
Management Cell, Room No. 550, Armsdel Bulidmg Phase-111 HP|
Sceretariat Shimla-2 latestby 02 /11 /2026, 3:00 PM.

-sd/-|

(Sunil Verma)|

Additional Secretary (Rev-DMjto the
Government of Himachal Pradesh

RO. No. 0993/2026-2027
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WA A TE A H || e 3 and a9 e fwn nviting Online Bids
IR & fo fear, - The Execulive Engineer, Jal Shakti Division Larjiinvites online lenders on short
2 .| wE o AT Ho T
gt F G = T ) o time basis on behalf of Government or Himachal Pradesh from approved
e L T o E ok e I for the follawing warks thraugh e-lendering pracess:-
feife o TEF AR SR A A || = - o . = Job.No.:-1. Name of Work:- Restoration of Rain Damages to LIS Balagad
A el 5 A A kel i | by chcinm Ml deolepl bt g
T 2 =1 =i 1 9 e 3,| anp = s EE00428 | weitam, =T were, forEw - 171000 ol “:, B'E"r::,';;?" eyl m:],s :F ,p.lu:r::"g'
f SRR ¥ =
i 7 I o <Y HUE FAT : 98164 97775 wifiren s with its allied accessories , Repair of existing Rising main 450 mm
3l =it 3 1 S ) HTE || et 24,09.2026 i v i, . 7 o foren dia and CJO Anchor block ) Under PDNA (Balance Wark |
Estimated Cost :- 5013224 EMD Cost of Tender :- 100264 Time
HIMACHAL PRADESH BOARD OF SCHOOL i A
Job.No.:-2. Name of Work:- Resloration of Rain Damages lo WSS Neoli
2 ED"“T'O",D"AMSAM-' 76215 in G.P. Deoridhar in Tehsil Sainj Distt Kullu (H.P)(SH:- Repair
Ref No. Hi.ShiBo /Store-1(Ty2026-1982 Dated: 24 Septamber 2026 of pipe line by Providing laying jointing and testing of HDPE
pipes line from spring source Neoli, Keulidhar village and
MITED TENDER NO 3 adjoining area at various RD's) Under SDF Estimated Cost :-
Sealed tenders are hereby invited from reputed and experienced firms having adequate 188062 EMD Cost of Tonder :- 3761 Time of completion
experience in handling similar jobs for "Printing and Supply of Envelopes." (menths):- 2 months Cost of form:- 350
The tenderer shall submit the bid by placing the duly completed and signed Technical Bid| |Job.No.:-3.  Name of Work:- Restoration of Rain Damages to WSS Phatti

and Financial Bid in two separate sealed envelopes, clearly superscribed as
"TECHNICAL BID -PRINTING AND SUPPLY OF ENVELOPES" and "FINANCIAL BID
PRINTING AND SUPPLY OF ENVELOPES", respectively. Both the above separately
sealed envelopes shall thereafter be placed together in one larger sealed envelope,
which shall also be duly sealed by the tenderer and clearly superscribed as “TENDER
FOR PRINTING AND SUPPLY OF ENVELOPES" and addressed to The Secretary,
Himachal Pradesh Board of School Education, Dharamshala - 176215.

The detailed Tender Document can be obtained from the Office of the Secretary, H.P.
Board of School Education, Dharamshala, on any working day up to 1:00 P.M. on 13
October, 2026, on payment of Tender Fee Rs.1,000/- (One Thousand only) in cash at the
cash counter in the 13 Oclober, Board's Office. The Tender Document can also be
downloaded from the Board's website: www.hpbose.org. In case of downloaded Tender
Document Tender Fee of [1,000/- (One Thousand only) through Bank Draft/Board
Receiptshall be submitted along with the tender.

The tender, complete in all respects, along with EMD of Rs. 20,000/- (Twenty Thousand
only) in the form of FDR valid for a minimum period of one year, duly pledged in favour of|
the Secretary, H.P. Board of School Education, Dharamshala, shall reach in the Office of
the Secretary, H.P. Board of School Education, Dharamshala-176215, within the
prescribed date and time.

Tender Upload/Publication Date & Time  : 24 September 2026 at 5:00 PM
Last Date & Time for Submission of Tender : 14 October 2026 up to 1:00 PM
Date & Time of Opening of Technical Bid  : 14 October 2026 at 2:00 PM
Secrelary

amarujala.com

amarujala.com

(online)

HIMACHAL PRADESH
PUBLIC WORKS DEPARTMENT
INVITATION FOR BIDS (IFB)

The Executive Engineer, Chowari Division, HPPWD, Chowari HP on behalf of Governor of HP invite the percentage
rate bid in electronic tendering system from the eligible class of contractor registered with HP PWD for the following
work as detailed in the table: -

S. No.:- 1. Name of work:- Restoration of damage on Chowari to Jot Road Km 00 to 23/00 (under PDNA 2025) (SH:
-Cio R/wall and 900 mm dia HP Culvert al Rd 13/475). Estimated cost:- 37 40,774/- Earnest Money:-
74815.00 Cost of tender form:- 1500.00 Time limit:- Two Months Eligible Class.:- Class-D and C
Name of work:- Resloration of damage on Hundra to Kahri Kothi Road Km 0/0 to 3/00 (Under PDNA)
(SH: - Cle C.C. pavement, side drain and P/L MT on various RDs between Km 0/0 to 2/00). Estimated
cost:- 40,27 854/- Earnest Money:- 98557.00 Cost of tender form:- 2000.00 Time limit:- Two Manths
Eligible Cla: Class-D and above

. Name of work:- Restoration of damage on Nmpursamnma\lah Lahru Tunnuhatti road Km 15/380 to 25/00 (Under
PDNA) (SH: - P/L M/T and CC pavement at Rd 20/250 o 20/262).

Tel. 01899-289219
ospud-chowan@hp gov.in

S. No.:-

~

Shansher {Phase Tungh & Dharta) in G.P. Decridhar in Tehsil
Sainj Distt Kullu (H.P)(SH:- Repair of pipe line by Providing
laying jointing and testing of HDPE pipes line from spring
source Nagoti to village Tungh, Dharta and adjoining area at
various RD's) Under SDF Estimated Cost :- 199542 EMD Costof
Tender :- 3391 Time of completion (months):- 2 monins Cost of
farm:- 350

Last date submission of tender :- 03-10-2026 upto 11:00 AM and opened

on 03-10-2026 up to 11:30 AM

The tender forms/NIT and other detailed conditions can be from

iTe: 1) fersga vrel @ e ¥ w i gee ) @z www.chandigarh.gov.in or etenders.chd.nic.in
R 3R AT R T ) B Een
LTI H. 2, F A, 304, T IR o

L WEE I | 3, T E, 311, U S W 0172-5021482, xenroad3mec@chd ni\:.inJ

HIMACHAL PRADESH
PUBLIC WORKS DEPARTMENT
e-Procurement Notice
INVITATION FOR BIDS (IFB)

[The Executive Engineer HPPWD Bangana Division Distt Una H.P on behalf of Governor of H.P invit
the online bids for percentage rate, in electronic tendering in 2 Cover System for the below ment
vorks from the eligible and approved contractors/Firms registered with HPPWD Department.
[5r. Now:- | Name of Work:- Lpi‘mnlalmn Slnni_llm ing of Bangana toTutru road from Km. 000 to Km. 107680

(SH: Formation cutting/Fi \'}_ Walls, CD works, P/L G.S.B., W.M.M, Tarring work (30mm thick
30mm thick BC, C.C. Pavement , Side drain (U-shape & V-shape drain , Pa arapets and P/F
road side Furniture in Km 0/000 to 10/680) under State Head (OTMNP) (CM Announcement)
Estimated Cost:- Rs, §1679073.00 EMD:- Rs. 849300.00 Time Limit:- Twelve Months Cost of
Tender:- Rs. 10000.00 Eligible class of Contractor:- A
[The bidders are advised to note other details / tender document / eligibility conditions from the department website
[nttps://hptenders g For submission of bids, the bidder is required 1o have Digital Signature Certificate (DSC)
from one nl the amhuruud (.;ml'nn}.:\ullmnugs (CA)

B¢

|Key Dates:
|1.| Date of Online Publication:- 29.09.2026 10:00 HR:
2.| Document Download Start and End Date:- 10:00 HR
05.10.2026 Up to HRS
3. Bid Submission Start and End Date 29.09.2026 10:00 HRS
Up to 16:00 HRS
|.1 Date of Technical Bid openi 11:00 HRS
5.| Evaluation of Techmical Bid Evaluation of techwical Bid will be followed ater verification of
the documents.

[I. TENDER DETAILS;

The Tender Documents shall be uploaded online in 2 Covers:

Cover 1: shall contain scanned copies of all “Technical Documents/ Eligibility Information™.
Fi . 7

ISSION OF ORIGINAL DOCUMENTS: Suceessful bidder shall have to submit the original documents
lly with the concerned authority before issue of Letter of award of the work. It may be noled that in case
uploaded scanned document is Found to be false / forged atany stage, the bidder shall be debarred for tendering|
in HPPWD in future as per his affidavil / undertaking submitted along with his bid as per Hon’ble High Court
Judgment in CWP NO. 6371/2021.

3. BID OPENING DETAILS: The bids shall be opened on 06.10.2026 at 1 1:00 HRS in the office Executive |
Bangana Division HPPW angana H.Pby the authorised officer. I the office ha 10 be closed on the date of|
opening of the bids as specified, the bids will be opened on the next working day ame time and venue.

|4. The bids for the work shall remain valid for acceptance for a period not less than 45 days after the deadline date
for bid submission.

5. Other details can be seen in the bidding documents. The officer inviting tender shall not be held liable for any
Idelays due stem failure beyond his control. The loyer shall not be liable for any information not received
by the bidder, It is the bidders’ responsibility to verify the website / tender portal for the lat formation related
o the tender.

Exect Engineer

HPPWD Divi Bangana
Distt Una H.P on behalf of|
Governor of Himachal Pradesh

RO. No. 3663/2026-2027

the website www.hpiph.org or from office of the Executive Engineer upto date
specified above.

HIMSUNCHNA AVAM JANSAMPARK

Executive Engineer

Ro.No. 3670/2026-2027 Jal Shakti Division Larji
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139895.00 Cost of tender form:- 2000.00 Time limit:- Two Months Eligible claQs - Class-C and Above

. Name of work:- Restoration of damage on Nurpur Sanjhi Nallah Lahru Tunnuhatti road (Under PDNA)
(SH: - Cio Riwall, CC pavement, CC causeway and PiL MIT between Km 18/003 lo 18/357 and 19!00 to
19/415). Estimated cost:- 67, 94,366/- Earnest Money:- 135887 00 Cost of tender form:- 2000.00 Ti
limit:- Two Months Eligible Class.:- Class-C and Above

. Name of work:- Restoration of damage on Nurpur Sanjhi Nallah Lahru Tunnuhatti road Km 15/390 to
25/00 (under PDNA) (SH: - C/o Riwall, Blwall in PCC and Wire crale and side drain, P/L M/T at Rd 15/390
to 16/600). Estimated cost:- 68,95,105/- Earnest Money:- 137902.00 Cost of tender form:- 2000.00
Time limit:- Two Months Eligible Class.:- Class-C and Above

. Name of work:- Restoralion of damage Chudhana to Priyungal road Km 0/0 lo 2/800 (Under PDNA) (SH:
- Clo Riwall and Edge wall, side drain in Km 1/700 to 1/900). Estimated cost:- 13,73,835/- Earnest
Money:- 27480.00 Cost of tender form:- 500.00 Time limit:- One MonthEligible Class.:- Class-D and C

. Name of work:- Restoration of damage on Chudhana lo Priyungal road Km 0/0 to 2/800 {under PDNA) (SH: - Clo
Riwall, HP culver side drain and P/IL WT between Km 0/850 to 1/300). Estimated cost:- 28 §4,239/- Earnest
Money:- 57285.00 Cost of tender form:- 1500.00 Time limit:- Two Months Eligible Class.:- Class-D and above.
Name of work:- Repair and Maintenance on Shahpur Sihunta Chowari road Km. 0/00 to 24/00 (SH: -
Repair of Pot Holes in between Km. 0/00 0). Estimated cost:- 7,40,622/- Earnest Money:-
14812.00 Cost of tender form:- 350.00 Time limit:- One Monih Eligible Class.:- Class-0 and above.

. Name of work:- Restoration of damage on Samote to Dramnallah read Km 0/0 to 12/435 ( Under PDNA)
( SH:- Clo prolection work in between Km 2/800 to 2/750). Estimated cost:-12,55,326/- Earnest Money:-
25110.00 Cost of tender form:- 350.00 Time limit:- One Month Eligible Class.:- Class-D and C

- 10. Name of work:- Restoration of damage on Dukhar to Morthu road Km 0/0 to 8/00 ( Under PONA) ( SH:-

P/L 25mm thick bituminous concrete and C/o protection work in between Km 6/945 to 2/750)

S. No.:

sy st 2 el T g s:
ttps:/iapjlaboratories be2016.nel
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cost:- 59,89,068.00 Earnest Money:- 139781.00 Cost of tender form:- 2000.00 Time limit:- Two Month
Eligible Class.:- Class-C and above
.:- 11, Name of work:- Restoration of damage on Shahpur Sihunta Chowari road Km 24/00 to 40/00 { SH.-
Protection work at Rd 36/330 to 36/355). Estimated cost:- 33,52 855/ Earnest Money:- 67057 00 Cost
of tender form:- 1500.00 Time limit:- Two Months Eligible Class.:- Class-D and C
.:- 12. Name of work:- Restoration of damage on Shahpur Sihunta Chowari road Km 24/00 to 40/00 ( SH:- Clo Vi-shape
drain at Rd 27/072 to 27/618 and CC shoulder work at Rd 26/795 o 27/618). Estimated cost:- 13,88,741/- Earnest
Maney:- 2779500 Cost of tender ferm:- 500.00 Time limit:- Twa Months Eligible Class.:- Class-D and C
;- 13. Name of work:- Restoration of damage on Bounkhari Mod to Nagali road Km 6/00 to 12/00 { SH:- Clo riwall , Biwall
at various RDs and Repair of RCC slab culvert al RD 26/795 lo 27/618). Estimaled cost:- 39,44,160,00 Earnest
Maney:- 78383.00 Cost of tender form:- 500.00 Time limit:- Two Months Eligible Class.:- Class-D and C
.- 14, Name of work:- Resloration of damage due (o laying pipeline from Bagdhar Bazar to Bagdhar Nallah under
HPPWD Sub Division Kakira { SH:- Clo Riwall at various RDs). Estimated cost:- 11,89,162.00 Earnest Money:-
23783.00 Cost of tender form:- 500.00 Time limit:- Two Months Eligible Class.:- Class-D and C
KEY DATES: - 1. Starting Date for downloading bid 28.09.2026 at 5.00 PM. 2. Deadline for submission of bid
05.10.2026 at 11.00 AM. 3. The undersigned have a right to extend or cancel the bid without deciaring any reasans
thereol. 4. The bidders are advised 1o note other detail of tender from the department website www.hplender.gov.in
Executive Engineer,
Chowari Division,

Ro.No. 3671i2026-2027 HPPWD, Chowari.
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HIMACHAL PRADESH
PUBLIC WORKS DEPARTMENT
e-Procurement Notice

NOTICE INVITING TENDER (NIT)
1. The Executive Engineer, Shimla Rurdi Division, HPPWD, Dhami on behalf of Govemor of H.P
the percentage rates ¢ y syslum l'mm the eligible class of Contractors
with HPPWD for the s 8
[Sr. No.:- | Name of Work
ToV IIJ\!IL.-I ummum(‘nm.n. nb with /L of Hol.lpphwl lh;rmnph.\m
com) 0 mm llm.k for ed; ne in between 1o 3/00 and 7/00 to 8/030)Under AMP
202 v-’T Addl Km. Estimated Cost Exclu g(‘ﬁ?tm lls )= 61,18,040/- EMD (in Rs.:- 51,500/~
Cost of Tender:- 2000/~ Time:- Fifteen D:

;- Annual Surfacing on Kanda Ladvi Kunihar Road Iun i ﬂﬂ 1o 9150 (SH:- Providing and
j;, 25 mm thick Bituminous Cnncrelﬂluﬂ w ith P/L of Hot 4 astic compound 2.50 mm
or edge lmc mh ween km. 2 Inder AMP 202 E’ ated Cost Excluding
{in Rs. 84,363 D (in Rs.:- 1,10,000~ Cost of ifteen Days

tion of Rain d.lm.l;e\ on Shimla arh road km. 6/900 1o 2 ’"‘ (l(l(ﬁ K
Coat, Bitumen P nd 30 mm thick
between km. 9/500 to 19/00), F.sumnm‘l Cost Excludi
00,000/~ Cost of Tender: - Time:- Fifteen Day:
Annual Surfacing on Banu P.llml Road km .0/00 o 17/105 (SH:- Providing and|
Lﬂgmb 25 mm thick Bituminous Conerete along m:h P L ur Hot applied thermo plastic compound

0 mm thick for edge line in between km, 11000 d 6/00 10 '; 00) Under AMP 2026-27 Addl,
l\m Eslmmied Cuslcl-ln:lndlng GST (in Rs.):- 35 -ﬁ "IE‘ EMD (in Rs.:- 71,000/~ Cost of Tender:-

00/- Time:- Fifieen Days

.\alm:' of Work:
to 0/750 (Port

Sr. No.:- 3

crele

GST (in Rs.):- 49, R" I'i"

[Sr. No.:- 4

[Sr. No.:- 5

Annu:

s S rlacmLon (i) Link Road from Hiranagar Petrol Pump to Jablog km. 0/00/
1 km.

Link road from Banuti to Mansa Mata Temple in km. 0/00 10
0/600(iit) Linl va ing and Laying 25 mm thick
Bituminous Concrete along with P/L of Hot applicd LermuP' |_|p und 2.50 mm thick for edge|
line Under AMP 2026-27 Addl. Km. Estimated (‘usl Excluding GS (in Rs.):- 34.43.207/- EN
(in Rs.:- 69,000/~ Cost of Tender:- 2000/~ Ti ifteen Days
Name of Work:- Annual Surfacing on Shim agarh Road km. 6/910 10 22/00 (SH:- Providing|
and Laying 0 mm thick Blh.umuuu\ Concrete along with P/L of Hot Jpp“hd thnn\!n I.l\ln.
ick for edge line in between km. 17/00 to 18/00 Under AMP 2026-. ")

i uding GST (in Rs.):- 34.96.552/- EMD (in Rs.:- 70,000/~ Cust nf
Tender:- 2000/- Time:- Fifteen Days
Name of Work:- Annual Surfacing on Slul\’ Bhawana Road kn
nous Concrete along w ith P/L of I_lnl

ISr. No.:- 6

m. 0/00 to 1/700 (SH:- Providing and Lm{me
astic compound 2.50 mm thick
al

|Sr. No.:= 8 awaboo Road km. 0/00 to 1/300 (SH:-
us Concrete along with P/L of Hot applied thermo
ine in between ki ()ll to 1/300 Und 2026-27

45,500/~ Cost

[Sr. No.:-9

- Restoration of R: d'snul.w on Summerhill Sangti Circular Road km. 0/00 10 2/

(SH:- Providing and Laying T.:LL Coat, Bitumen Penetration Macadam and 25 mm thick Bituminous,

concrete Inr£alxh work in Estimated Cost Excluding GST (in Rs,):-

18,04,107/- EMD (in Rs.:- 36,100/~ Cost of Tender:- 500/~ Time:- F|Ilu.|: Days

Name of Work:- Restoration of Rain damages on MLA Crossing to T More Road km. 0/00 to

1/630 (SH:- Providing and Laying Tack Coat, Bitumen Penctration Macadam and 25 mm thick
minous wncrﬂl‘lur‘pa[-.h WO m. (/00 to 1/630), Est

(in Rs. 96.639/- EMD (in Rs st of Tende; ‘U!}

Name of Worl

and Laying Ta Coat, Bnumm Pz.nctmlmn Ma

work in between km. 0/00 to 6/645). Estimated Cost Excluding GST (in Rs.g:- 14,85,336/-

(in Rs.z- 30,000/~ Cost of Tender:- 500/- Time:- Fifteen Days

Name of Work:- Restoration of Rain damages on Hiranag; Rmd km, 0400 to 1/200 (SH:-

Providing and Laying Ti t, Bitumen Penctration \1'\|..|d.1m and 25 mm thick Bituminous ulnmh.

for patch work lbﬂ\\‘ﬂ‘n 0/00 10 1/200). Estimated Cost Lxrlndlng (Jsl' (in Rs.):- 12,91

EMD (in /- Cost of Tender:- 500/~ Time:- F Days

Name of Work: Ilulur.:l:un of Rain damages on Majthai Bharyal Road km. 0/00 to 2/600 (SH:-

Providing and Laying Tack Coat. Bitumen Penetration Macadam and 23 mm thick Bituminous concrete|

lnrfnu.h wcrk 0 hetween km, 0/00 to 2/600). Estimated Cost Excluding GST (in Rs.):- 10,12.261/-

0,500/~ Cost of Tender:= 500/- Time:= Fifteen Days

Name of Work:- Restoration of Rain damages on Ghanahatti Kalihatti Arki Road km. 0/00 to 8/060

- Providing and Laying Tack Cont, Bitumen Penetration Macadam J]\d 25 mm thick Bituminous

te for patch work in between km. (/00 to 3/00 & 7/00 10 8/060 ed Cost Excluding

Ji- 9.40,201/- EMD (in Rs.:- 18,900/~ Cost of Tender:- 5 JIJ Time:- Fificen Days

2. The bidders are advised to note other details of tenders from the departmental website www.hmcndcn‘.go\:in‘

3. Date of online publication 26.09.2026 and last date of online submission through e- tendering on 03.10.2026,

n 05.10,2026.

| like Cement/Stecl/Bitumen/Explosive

[Sr. No.:- 10

[Sr. No.:- 11
m and Z‘ mm |h|d. Bllumm:\us conerete for patch
MD

[r. No.i- 12

[Sr. No.:- 13

[Sr. No.:- 14

and the bid shall be open
[ All the required mat
own level.

5. The c authority reserves the right to cancel/extend any or all the tender without assigning|

. shall be arranged by contractor at his

ﬂ i $E
TR ﬁmz Fam v cirp.apjlaboratories@gmail.com
FAT: +91 7888496109, +91 77194 02001
A TEEA1-818, TEE S,

forTmen: 26.09.2026
T T R, S, WHEE- 160101

any reason thereof.
Executive Engineer,
Shimla Rural Division H.P.P.WV.D. Dhami

RO. No. 3666/2026-2027 on behalf of Governor of H.P




